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Cases Referred to MRTP Commission 

997. PROF. MAOHU DANDAVATE: 
Will the Minister of INDUSTRY be pleased 
to state : 

(a) the number of cases referred to the 
Monopolies and Restricti"e Trade Practices 
Commission during the financial year 
1986-87 ; 

(bJ in how many cases, the Commission 
has submitted its reports ; 

(c) whether the repo_rts have been laid on 
the Table of ~he House ; and 

(d) the action taken on the recommen- . 
dations contained in the reports ? 

THE MINISTER OF STATE IN THE 
OF DEPARTMENT OF INDUSTRIAL 

DEVELOPMENT IN THE MINISTRY 
INDUSTRY (SHRJ M. AB.UNACHALAM): 
(a) During; the year 1986-87, no case has so 
far been referred by the Central Government 
to the Monopolies and Restrictive Trade 
Practices Commission. 

(b) to (d) Do not arise. 

Increase in Prices of Essential Drugs 

998. SHRI BANWARI LAL 
PUROHIT: 
SHRI MOHANBHAI PATEL : 
SHRI NJRMAL KHATTlU : 
SHRI CHINTAMANI. JENA: 

Will the Minister of INDUSTRY be pleased 
to state : 

(a) whether during December, J986 
Government had announced a hike in prices 
of essential drugs ; 

(b) if so, the reasons thereof ; 

' (c) whether Government bad also 
simuhaneously announced that the price 
hike will take effect only after the amend-
ment of Drugs (Prices Control) Order ; 

(d) whether Government arc aware that 
'cveral drug manufacturers have increased 

' the price without waiting for amendment 
in the Drugs "(Prices Control) Order ; and 

(e) if so, the action contempJated by 
Government against su'"h manufacturers '! 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO-CHEMICALS IN THE MINISTRY 
OF INDUSTRY (SHRl R,K. JAi-
CHANDRA SINGH) : (a) and (b) Govern-
ment had revised the price of Tetracycline 
Hcl. in December, 1986 and announced somci 
new measures .for rationalisation, quality 
control and growth of Pharmaceutica J 
Industry for ensuring abundant availability 
of essentia1 drugs of good quality at reason-
able prices. 

(c) It was clarified that the existing 
Drugs (Prices ControJ) Order continues to 
operate tilJ a new Drugs (Prices Control) 
Order is announced incorporating the new 
measures. 

(d) No su·ch instances have come to the 
• notice of Government. • 

Ce) Does not ;irise. 

Permission for LPG Bottling to PriT&te 
Sector 

999. SHRI M. RAGHUMA REDDY 
SHRI P. M. SA YEED : 
SHRI MANIK REDDY : 
SHRI PRAKASH CHANDRA : 
SHRI DHARAM PAL SJNGH 
MALJK. : 
SHRI SUBHASH Y ADA V : WilJ 

the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether Government have aJJowed 
LPG bottling to the private sector in the 
country; 

(b) if so, the names of the private com-
panies who have bcCn permitted ; and 

(c) the reasons for allowing it to private 
sector in the country ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLUEM AND 
NATURAL GAS AND MINISTER OP 
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STATE lN THE MINI~ fil Y OF FiN .\. "12c 
CSHRI BRAHM A DUTT) : fol ApJrt 
from certain existing L11 :::J .boltling plants 
which are at pre;ent being or1erated 0:1 c.Jn-
tract basis by p-rivat.:: ag-:n.:ie~ t'...>r 1i Hing : 
LPG cylinder.> for !lrCL anJ IOC, no 
decision has heel\ taken by Uovernm.:nt 
aboul induc1ion of the private ~~ctor in LPG 
bottling. 

• 
(b) and (c) Do not arise. 

Setting \lp of Max II T~pe Sate!litc 
.. ~~chan~e in Sikkim 

1001. SHRIM.\TI D.K. BHANDARI 
Will the Minister of COM MUN ICA flONS 
be: pleased to ~ta te : 

(J) w:1.:th.:r Cl r~..iuest w.:.ts received by 
hi~ Ministry fr,n1 G ..>v-.!rn ncn t of Sikkim in 
Much. 19% for settin,: up of Microwav~ 
Telephone syst.;:m in the Stale and for setting 
up of MAX II type Satellite Exchange; 

(b) if so. lhe Jetails of the reque.-;t ; and 

(c) the action ta ken on the re-iuest 
point-wise'? 

THE MINISTER OF STATE IN THE 
MJNISTR Y OF COM_MUNICATIONS 
<SHRI SANTOSH MOHAN DEV) (a) Ye~. 
Sir. 

(h) and (c) The information is given in 
the statement below. 

Statement · 

Details of request/m:tion rnken on the point!\ contained in letter dated 22nd Man.:h 19~6 
from Chief Minister Sikkim. 

Poinb Raised 

I. Installation of \1icrow:ive commun i-
cati('ll i-.ystern in the State. 

2. E~pansion or Gangtok e\...:hange by 200 
lines. 

J. 2 )0 line~ ~.1lcllire nch·L·1::e at Tai.long. 

"4. Tele'\ e11chanac al Ganatok. 

5. F.lcctronic n.:han1e at G1m11ok.. 

Action Taken 

I) Plan for connecting J District Head- • 
quarters.by UHF Sy~tcm. 

Namt1chi-Varjee Jing-Namchi X8-89 
Gya lzing-Namchi-Gyalzing 88-89 
Manga111- Darjecling-1\fongam l'.{8-89 

2) Expan:-.i~1n by 200 I ines (900-_J I 00) by 
1988-X9. 

J) Electronic exchange. planned. one year 
after commem:cmen t of lnu i~enous pro-
duction. subject to avai !ability of 
Exchange building. State Government 
hns been requested for providing suitahl~ 

• accomodation. 

4) 40 lines E~change programmed for 
1987-88. 

~) A ~ui(ablc capacity Electronic cxchanKc 
is not &\'aitablc. 




